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DELHI LEGISLATIVE ASSEMBLY SECRETARIAT
BULLETIN PART-11

(General information relating to legislative and other matters)
Wedpesdsy 21 January, 2004/Magha 1, 1925 (Saka)

No. jXe;

Sub:  Nomination to the State Superisory Board

Hon’ble Members are hereby informed that the Hon'ble Speaker is
pleased to nominate the following Members of the Legislative Assembly of Delhi
to the State Supervisory Board for the implementation of the Preconception and

Pre-natal Diagnostic Techniques (Prohibition of Sex Selection) Act, 1994,

1. Smt Anjali Rai

i~

. Smt. Meera Bhardwaj
3. Smt Barkha Singh
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